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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II
(General information relating to legislative & other matters)
Friday, 6 November 2015 /15 Karthika 1937 (Saka)

No.35

Subject: Corrigendum regarding Notices for Questions relating to Women and Child
Development Department

Hon’ble Members are hereby informed that in the Bulletin — II No.33 dated 3
November 2015, the Department for Women and Child Development had been
inadvertently left out from the Schedule for Questions.

Hon’ble Members are informed that the Questions relating to Women and Child
Development Department will be listed for Tuesday, 24 November 2015.

Notices for Starred/ Unstarred Questions pertaining to this Department can be

submitted up to 3.00 PM of Tuesday, 10 November 2015.

Prasanna Kumar Suryadevara
Secretary



